8489
employees of the, Survey, of India,
, Dehra Dun;

1
(b) amount realised by way of rent
till 3ist December, 1968;

1058;

(d) whether complaints have been
received from the employees occupy-
ing these quarters in regard to their
dilapidated condition; and

(e),i!no.nmukenmtbemm
The Deputy Minister of Scientific

Ressarch xud Oaltural Affaize (Dr.
WM. M. Duas): (a) Ra. 27,4087

(b) Rs. 8,83,855.
(¢) Rs. 7,28,772.

(d) Yes, Sir. The complaints are
regarding the ropfs of the quarters..

(e) The work of re-rooling of the
quarters is under consideration.

udustrial Workers

3490, Shri 8. M. Banerjoe: Will the
Minister of Home Affairs be pleased
to state:

(a) whether industrial workers
under the Central Government are
termed as Government servants;

(b) if so, whether they have been
classified into various classes, i.e, III
and 1V; and

(c) if not, the reasons for not having
this classification?

mmusmhmm
?dhAM(MMD: ()
es.

(b) Yes, it they are governed by
the Central Civil Services (Classifics-
tion, Coutrol and Appeal) Rules, 1857

(¢) Does not arise.
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3451, Shri 8. M. Banecice: Will the
Minjater p? ., Boleniific, Reaeaiek and
Oultural Affairs be pleased 1o state:

(a)vheih« staff councils have
been

m; .
(b) .it 30, the names of the Establish-
ments where such councils exist;

{c) whether decisions are taken

only after both the parties agree; and
(d) the procedure followed in case
no sgreement could de reached?

The Deputy Minlster of Sclemtific
Research and Cultural Affairs (Dr.
M. M. Das): (a) to (d). A statement
Iy placed on the Table. [See Appen-
dix V, annexure No. €3.]
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